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Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhatl High Court,
Guwahati.

Smti. Rita Kar,
Special Judge, CBI, Assam,

Addl. Court No. 3. Guwahati.
Dated, Guwahati the

Casual leave.

Your Letter No. SPUCBI-3/35/CL(Oy840, dtd. 15.12.2021

6 December, 2021.
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Madam,

with reference to the above, I am directed to inform you that your prayer for

casual leave on L7.,,L.2O21-, has been granted. The Special Judge, cBI, Assam, Addl. court

No. 1, and in his absence, the special Judge, cBI, Assam, Addl. couft No. 2 shall remain in

charge of your Court and office'
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Yours faithfullY,
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,T.REGTSTRAR (VTGTLANCE)

1. The Special Judge, CBI, Assam, Addl. Court No. 1, Guwahati '

2. The Speclal Judge, CBI, Assam, Addl. Court No' 2, Guwahati

]z.me Project Manager, Gauhati High Court.
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